
FORMA 
PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptcy Board of India 
(Voluntary Liquidation Process) Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 
BELLATRIX LOGISTICS INDIA PRIVATE LIMITED 

1. Name of Corporate Person 

2 Date of incorporation of Corporate Person 27-02-2017 

3. Authority under which Corporate 
Person is incorporated Iregistered 

4. Corporate identity number / limited liability U63030ODL2017PTC313458 
identity number of Corporate Person 
5 Address of the registered Office and Nagpal Business Tower, Unit 3, Ground Floor A-91, 

Principal office (f any) of Corporate Person Okhla Industrial Area, Phase-2, New Delh-110020 IN 

6. Liquidation commencement date of 
Corporate Person 

7. Name, address, email address, telephone | Mansij Arya 
number and the registration number of Add.: 308-310, B. No-30-31, Aggarwal Chambers-l, 

the Liquidator 

BELLATRIX LOGISTICS INDIA PRIVATE LIMITED 

Roc-Delhi 

12.12.2022 

Veer Savarkar Block, Shakarpur, Delhi-110092 

Email: liq.bellatrix@gmail.com 
Ph:011-46518956, Mob.: 9716092482 
Regn No.: 1BBIIPA-002/P-NOO9O7/2019-2020/12939 
|11.01.2023 8. Last date for submission of claims 

Notice is hereby given that the Bellatrix Logistics India Private Limited has commenced voluntary| 
liquidation on 12.12.2022. 
The stakeholders of Bellatrix Logistics India Private Limited are hereby called upon to submit proof of | 
their claims, on or before 11.01.2023, to the liquidator at the address mentioned againstitem 7. 
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders 
may submit the proof of claims in person, by postor by electronic means. 
Submission offalse or misleading proofs of claim shall attract penalties. Sd/-

Mansij Arya 
Liquidator, Bellatrix Logistics India Private Limited. 

Reg. No.: 1BBI/IPA-002/IP-NO0907/2019-2020/12939 

AFA Validity: Upto 11.12.2023 
Date: 14.12.2022 

Place: New Delhi 
Ifsolvency Professional 

Reg. No. 1BBIIPA-002/P-NO0907/2019-20/12939 
Red Add.308-310, B. No. 30-31, Aggarwal Chambers-2, 

Veer Sawarkar Block, Shakarpur, Delhi-110092 
Mai: pcsmansj@gmail.com Mob: 9716092482 



HIdudresaitour 
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2 ae amaf4 27 5YaRT, 2017 

ITER 5 Hyiu-focit 

4. NE T8I7 HT/TAT YaT| U63030DL2017PTC313458 

THTYTH fUTH ETTV, JTE3, JIGG TTTNY-91, 
3teI SaT yRAT, H-2,Tril-110020 

6. uRT ufi D qRHHTTA UTRH | 12HAT 2022 

7. yTRHTY5 aDT TH, YET, AYT, |HA 3T 
YT 308-310, a. ax-30-31, 34GT Y-|I, 
IR HTCYEPR TT, JTDVR, foet-110092 
o:liq.bellatrix@gmail.com 

51:011-46518956, HteTA:9716092482 
Y. H: BBUIPA-002/P-NOO9O7/2019-2020/12939 
11 NI 2023 

r:14 feHaR 2022 Auo H.:1BB/IPA-O02/P-NO0907/2019-2020/12939 
yyoy aaa: 11.12.2023 T 

Mansij Arya 
Insolvency Professional 

Reg. No. 1BB/IPAV-002/IP-NOO907/2019-20/12939 

Red Add.308-310, 8. No 30-31, Aggarwal Chambers-2, 
Veer Sawarkar Block, Shakarpur, Delhi-110092 
Mait pcsmans@gmail.com; Mob: 9716092482 
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